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be provided after the opening of the
Exchange.

" At Pilibanga, there are 29 working
eonnections from the 50 line existing
exchange. There is a waiting list of
37, but owing to cengestion of trunk
traffic, it has not been possible to add
more connections at Pilibangs with-
out increasing the trunk outlets, A
scheme has been sanctioned to in-
erease the number of trunk lines
from Pilibanga and also to increase
the capacity of the exchange from 50
tfo 100, so that all the applicants on
the waiting list are provided with
$elephones.

At Sadoul Town (Sadoulshahar),
there is an Exchange and there is no
waiting list of applicants to be pro-
vided with telephone connections.
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Cooperative Sugﬁr. Mills )

2213, SHRI S. A.-AGADI: Win thé
Minister of FOOD AND AGRICUL-
TURE be pleased to state:

(a) whether it is a fact that new
Co-operative Sugar Mills are proposed
to be started in the various States;

(b) if so, the number of proposals
State-wise so far received and pending
decisions for the licenses and the
capacity of the proposed mills;

(¢) whether any applications have
been received from the Mysore State
for establishing Sugar Mills in the
Private Sector; and

(d) if so, the details thereof and
the proposed locations?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE. COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) Appli-
cations for the establishment of new
cooperative sugar mills from the va-
rious States are being considered.

(b) The required information is
given below:

No.of  Annual
pending  sugar
applications produ-

Name of State

for tion
1new co- - capacit.
operative (lapk; Y
sugar tonnes)
mills
Madras . 4 072
Mysore . . 3 0:65
Andhra Pradesh 3 0-48
Kerala . . 1 01§
Uttar Pradesh . 6 1:08
Orissa . . 2 0:27
Guijarat 7 1°32
Maharashtra 14 2-64
Bihar . 11 2:64
Harvana . 1 024
Total 52 10°16
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(c¢) and (d). Yes, Sir. Seven appli-
cations have been received for the
establishment of new sugar factories
in the Private Sector (both Coopera-
tive and Joint Stock Sectors) from
the Mysore State. The details there-
of are given in the statement laid on
the Table of the House. [Placed in
Library. See No. LT-15556168].

Agricultural Development Grant to
Punjab

2214. SHRI S. A. AGADI: Will the
Minister of FOOD AND AGRICUL-
TURE he pleased to state:

(a) whether it is a fact that Rs. 71
crores have been given to the Punjab
State for agricultural development for
this year and if so, the special pur-
poses for which the amount is given;

(b) whether any similar develop-
ment loans have been given to any
other States in this year; and

(¢) if go, the details with State-
wise amounts?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) to (c).
No Sir, No development loans have
so far been given to any State for
agricultural development in the cur-
rent year, A total plan outlay of
Rs. 203.67 crores has been approved
for the execution of agricultural pro-
grammes in the various Stateg during
the current financial year. The State-
wise and programme-wise distribu-
tion of this outlay is shown in the
House. [Placed in Library. See No.
LT-1557/68). In accordance with the
existing procedure, Central assistance
in the form of loan and grant is
sanctioned to the States on the basis
of their actual performance for the
first three quarters and their antici-
pated performance for the last.

Short-term loan (Non-Plan) are
also sanctioned to State Governments
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for essential inputs like seeds, ferti-
lisers and pesticideg for agricultural
development programmes. The
amount of such loans sanctioned te
different States is indicated in State-
ment IL
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